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SHRI BANKA1 EI IARY DAS (Orissa) : 
We have given a <. Jailing Attention notice. 
Request that it she aid be admitted by the 
Chair. 

SHRI C. D. P/NDE (Uttar Pradesh) : 
About this Bill, my Party will be the first to 
speak. 

REFERENCE   L)   BENNETT   COLE-
MAN   AND   COMPANY 

 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : You mean economic   and 
social. THE   SALARIES AND ALLOWANCES

OF MINISTERS      (AMENDMENT) 
BIL .,, 1969—coutd. 
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 oawrw* lg69 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) : Rajnarainji, he will get this privilege 
when he is not a Minister. When he is like you a 
Member of Parliament, he will get that privilege. 
If he is a Minister he will not get that privilege so 
long as he is a  Minister. 
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THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AW URBAN DEVELOPMENT 
(SHRI K. K. SHAH) : As a Member. 
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THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : That is irrelevant. 

SHRI RAJNARAIN : This is the only 
relevant thing. 

 

 

(Time bell rings)
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THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Now you must finish. 
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THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : You have taken half-an-hour. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : You have explained it. 

 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : This boy was kidnapped from 
which place? 
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THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Now you sit down. 
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( Interruptions )
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REFERENCE   TO   STRIKE   IN   THE 
DELHI   UNIVERSITY 

SHRI   M.    S.    GURUPADASWAMY 
(Mysore) : M -. Vice-Chairman, may I make a 
submis* ion before you call another Member. 
It se nv that just now there has been a strike g 
>ing on in the Delhi University and tie police 
have resorted to lathi charge an I many 
students have been wounded. I would like 
you, Sir, to ask the Government to make a 
statement either before w» rise today or 
tomorrow. 

 
THE VICE-CHAIRMAN (SHRI AKBAR 

ALI KHAN) : It can be made if possible,  
today;  otherwise tomorrow. 

SHRI RAJNARAIN : Why it is not 
possible ? 

 
SHRI   MULKA   GOVINDA REDDY 

(Mysore) : Mr. Vice-Chairman, you should 
ask thr Government to make a statement befo 
1 e we adjourn today, before 5 o'clock. We 
would like to know what the position is. 

SHRI A. P. CHATTERJEE (West Bengal) 
: I also think that the statement should be 
made on this issue before the House adjourns 
today. 

THE SALARIES AND ALLOWANCES 
OF      MINISTERS      (AMENDMENT) 

BILL 1969—contd. 
SHRI C. D. PANDE : Mr. Vice-Chairman, 

the scope of the Bill is rather limited but the 
question involved therein is a vast one and is 
always in the mind of the public. The public 
is very much agitated and is also critical of 
the manner in which the Ministers' salaries 
and other allowances are being paid and 
amenities are being misused. 

Sir, it is difficult to make an assessment of 
the expendituie on each Minister. My friend, 
Mr. Rajnarain, said that it comes to about Rs. 
30,000 per day in the case of the Prime 
Minister and Rs. 2,000 in the case of other 
Ministers. I do not make that claim. But I do 
say that the amount involved is tremendous. 
Even with the most elementary addition of the 
items involved, one comes to the conclusion 
that each Minister gets about Rs. 7,000 to Rs. 
8,000 per month. People may ask me the 
manner by which I get at this amount. 

Sir, a Cabinet Minister gets Rs. 2,250 plus 
Rs. 500 without tax. That is why the 
sumptuary allowance, not taxable, is equal to 
Rs. 1,000 in that level of income. Therefore, a 
Cabinet Minister gets Rs. 3,250. A Minister 
of State gets Rs. 2,250 in all. The amount thus 
paid is negligible compared to the amount 
otherwise paid. First of all I will take up the 
Ministers in the Ministry. Should it be 
necessary for no to say that there are 55 
Ministers in this Government    .    .    . 

SHRI OM MEHTA : Out of whom five are 
gone. 

SHRI ARJUN ARORA (Uttar Pradesh) :   
And we will not take them back. 

SHRI C. D. PANDE : Anyhow, whether it 
is 55, 52 or 50, that is immaterial. But the 
number is excessive. One day I asked a friend 
whethe- half of these gentlemen ever make 
their appearance in the House, and suppose 
they are no more there,  would they be missed 
? 

 


